Annexure-1

Name of the corporate debtor: Di

e Vidyut Limited - In Liquidation

Date of commencement of liquidation: 12.03.2021 (Order was prounced on 26.02.2021)
List of stakeholders as on: 14.05.2021

List of secured financial creditors
(Amount in )

. |Name of creditor

Identification No.

Details of claim received

Details of claim admitted Amount of Amount of any Amount of claim | Amount of | Remarks, if any
No claim |mutual dues, that | rejected claim
Date of Amount claimed Amount of claim admitted Nature of claim Amount covered by |Whether security interest| Details of Amount covered by % share in total amount may be set off under
receipt security relinquished? Security Interest | guarantee of claims verificatio
interest (Yes/No) admitted n
Punjab National Bank, Circle
Sastra Ranchi South, Sth Floor, Provided in
1_[Puniab National Bank Nile Complex, Kanta Toli Ranchi |31.03.2021 2.51.46.18.043.58 2.51.33.53.202.14 |Loan Liability NA Yes Avendix A NA 6119 |NA NA 12.64.841.44 [NA
Ranchi Zonal Office, Pradhan
Towers, 2nd Floor, Main Road,
Over Bridge, Ranchi- 834001, Provided in
2 |Bank of India Jharkhand 23.04.2021 1.53.89.55.606.46 1.53.89.55,606.46 |Loan Liability NA Yes Apendix B NA 37.47
4,05,35,73,650.04 4,05,23,08.808.60




Apendix-A

Details of the Securities with the Punjab National Bank

Mauza- palgum, Thana- chandil, Dist- Saraikela- Kharsawan-

832401, Jharkhand.

Deed No. Date Kh. No. | Plot No. | Area
2190 28.04.2010 1 252 0.18
2191 28.04.2010 1 257 0.25
2191 28.04.2010 1 253 1.45
2192 28.02.2010 1 251 0.07
2192 28.02.2010 1 253 0.171/2
4488 11.08.2010 93 325 0.26
4488 11.08.2010 93 326 0.1
4488 11.08.2010 93 305 0.36
4489 11.08.2010 80 306 0.13
4489 11.08.2010 80 307 0.59
4489 11.08.2010 33 308 0.43
5272 22.12.2009 33 308 0.44
2050 21.04.2010 1 252 1.38
6095 01.12.2010 33 308 0.66
6095 01.12.2010 33 308 0.22
443 * 37 272 0.27
443 * 273 0.2
443 * 274 0.09
443 * 275 0.27
443 * 276 0.07
443 * 277 0.08
443 * 278 0.26
443 * 279 0.16
443 * 280 0.04
443 * 281 0.04
443 * 50 271 0.08

Total |8.251/2
% The above land deed no 443 consisting of 1.56 acres

is also charged as Security to the Bank of India

The security provided to Punjab National Bank is towards Power unit of 25SMW

First Paripaasu Charge on entire fixed Assets of the Company both present and
Future including mortgage of factory land & building which form part of Fixed
Assets of the Company

Primary
Security Security interest by way of Charge/ assignment of all the rights, titles, permits,
approval, interest, Clearance, consent etc of the Company, into and inrespect of
all the assets of the Company.
Collateral |First Charge on entire current assets of the Company

Security

Pledge of entire promoter Shareholding




Apendix-B

Details of the Securities with the Bank of India

mauza- palgum, Thana- chandil, Dist- Saraikela- Kharsawan-

832401, Jharkhand.
Deed No. Date Kh. No. Plot No. Area
2779 20.06.2009 13 313 0.47
2779 20.06.2009 13 434 0.39
2779 20.06.2009 13 436 0.49
2779 20.06.2009 13 311 0.33
2779 20.06.2009 13 437 0.33
2779 20.06.2009 13 381 0.19
2779 20.06.2009 13 382 0.06
444 07.11.2007 33 308 0.66
443* 07.11.2007 37 272 0.27
443* 07.11.2007 37 273 0.2
443* 07.11.2007 37 274 0.09
443* 07.11.2007 37 275 0.27
443* 07.11.2007 37 276 0.07
443* 07.11.2007 37 277 0.08
443* 07.11.2007 37 278 0.26
443* 07.11.2007 37 279 0.16
443* 07.11.2007 37 280 0.04
443* 07.11.2007 37 281 0.04
443* 07.11.2007 50 271 (Portion) 0.08
4955 07.11.2007 104 322 0.69
4954 07.11.2007 74 323 0.23
4954 07.11.2007 74 321 0.2
Total 5.6
* The above land deed no 443 consisting of 1.56
acres is also charged as Security to the Punjab
National Bank
The security provided to Bank of India is towards Power unit of 20 MW
Security Hypothecation of Stock & Book Debt

Hypothecation of Plant & Machinery

Equitable mortgaged of land, factory Sheds and Building in the name of DVL

Hypotehcation of Chargeable Current Assets (first charge)




